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INTRODUCTION 

I, the Chairman of the Standing Committee on Agriculture (1995-96) having 
been authorised by the Committee to submit Report on their behalf, present this 
32nd Report on Action Taken by Government on the recommendations/ 
observations contained in the 20th Report of the Standing Committee on Agriculture 
(1995-96) (Tenth Lok Sabha) on the Demands for Grants (1995-96) of the 
Ministry of Agriculture (Deptt. of Agricultural Research & Education). 

2. The Twentieth Report of the Standing Committee on AgricUlture ( 1995-
96) on Demands for Grants ( 1995-96) of the Ministcy of Agriculture (Deptt. of 
Agricultural Research & Education) was presented fu Lok Sabha on 4th May, 
1995. The Ministry of Agriculture (Dept!. of Agricuitural Research & Education) 
was requested to furnish action taken replies of the Government to recommen
dations contained in the Twentieth Report by November, 1995. The replies of the 
Government to all the recommendations contained in the Report were received. 

3. The Committee considered the action ta:Cen replies furnished by the 
Government in its sitting held on 7th December 1995, approved the draft 
comments and adopted the 32nd Report. 

4. An analysis of the Action Taken by the Government on the recommenda
tions/observations contained in the 20th Report (Tenth Lok Sabha) of the 
Committee is given in Appendix II. 

NEW DELHI; 

8th December, /995 
17th Agrahaya,za, 1917 (Sakil) 

NITISH KUMAR, 
Chairman, 

Standing Committee on Agriculture. 
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CHAPTER I 

REPORT 

This Report of the Committee on Agriculture deals with the action taken by 
the Government on the recommendations contained in the Twentieth Report 
(Tenth Lok Sabha) of the Standing Committee on Agriculture (1995-96) on the 
Ministry of Agriculture (Department of Agricultural Research & Education) 
which was pr�sented to the Lok Sabha on 4th May, 1995. 

1.2 Action taken notes have been received from the Government in respect of 
all the 13 recommendations contained in the Report. These have been categorised 
as follows:-

(i) Recommendations/Observations that have been accepted by the 
Government:- (Chaple� II of the Report) 
Recommendation Para Nos. 2.13, 2.14, 2.39, 2.49, 2.50, 25_1, 2.58 and 
2.64 (Total 8) 

(ii) Recommendation/Observation which the Committee do not desire to 
pursue in view of the Government's replies:-(Chapter III of the Report) 
Recommendation Para No. 2.76 (Total I) 

(iii) Recqmmendation/Observation in respect of which reply of the 
Government have notbeen accepted by the Committee:- (Chapter IV 
of the Report to be commented upoh in Chapter I of the Report) 
Recommendation Para No. 2. 75 (Total I) 

(iv) Recommenqation in respect of which final replies of the Government 
are still awaited:- (Chapter V of the Report/ 
Recommendation Para Nos. 2.15, 2.27 and 2.73 (Total 3) 

1.3 The Committee will now deal with the recommenuations which have not 
been accepted and have been included in Chapter IV of the Report. 

1.4 Recommendation Para No. 2.75 

In its Twentieth Report on Demands for Grants 1995-96 the Committee made 
the following recommendation:-

"The Committee observed that such a large amount of the budget was 
being utilised for extension & education and this should really benefit the 
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farmers. In order to keep a check and properly monitor the expenditure 
under ,his head a separate head was suggested to be opened. The 
Committee want.:d to know how many SAUs had actually opened a 
separate head and if th�y had not been monitored was the ICAR thinking 
to release funds on the complian,c of this factor as the pre-condition." 

1.5 The Government in their reply has stated:-

"The recommendation is vi:ry valuable for proper monitoring of extension 
education proi,<rammes. so that farmers are really bcnefitted. The DARE/ 
!CAR is already having a monitoring mechanism through which the 
!CAR Institute & Projects are critically evaluated by QRTs and also 
evaluation/review committees. 

Scope for diversion of funds in SA.Vs h�s been minimised by the opening 
a separate account for KVK in 12 SA Us; remaining 15 arc in the process 
ofmaking change in their act and statutes so that they could open s eparate 
account of KVKs. These universities arc in the process of opening a 

· separate accoum of KVK a! the University Headquarters. However. they 
have al:·eady separate accounts of KVK in respective districts." 

1.6 The Committee note that there are 28 State Agricultural Universities 
in the country and out of them only 12 Stale Agricultural Universities have 
opened separate budget account heads so far despite repeated observations of 
the Committee since 1993. The Committee are not satisfied with the tardy 
progress made in the implementation of the recommendation of the Committee. 
The Committee also note that the Government have kept silent over the 
suggestion of the Committee to make the opening of the separate head of 
account as a precondition for the release of funds to the agricultural universities 
and it appears no time frame has been prescribed by the Union Government 
in the matter. The Committee recommend that drastic and urgent steps are 
required to be taken by the Union·Government in the matter by stipulating a 
time limit within which separate budget heads should be opened by all the 
State Agricultural Universities and they should he wa,ned that in case of 
default release of funds would be stopped forthwith. The Committee also 
desire that the Government should consider the possibility of direct release of 
funds to KVKs run by the SAUs through the Zonal Coordination Units of 
ICAR till separate budget-heads are opened by the SA Us. 

Implementation of Recommendations 

1.7 The Committee would like to emphasise that the greatest importance 
should be attached to the implementation of the recommendations by 
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Government. They, therefore, expect th:tt Government would implement 

such recommendations expediliou.�ly. In case, it is �ot possible to implement 

any recommendation in letter and spirit for any reason, the matter should be 

reported to the Committee in time with reasons for non-implementation. 



CHAPTER II 

RECOMMENDATIONS/OBSERVATIONS WHICH HA VE BEEN 
ACCEPTED BY GOVERNMENT 

Recommendation at Para No. 2.13 

2.1 The reply of t he Government corroborates the fact that it has not even been 
abl e t o  get an increas e of 11 % du e to  budgetary infl ation over the RE of the previou s  
year and is happy wit h  t he l ittl e increase. It seems obviou s that the department has 
not h een abl e t o  spend its p lan all ocation during 1993-94 which clearly shows that 
it doe s  not have the requ ired capacity and capabil ity. The Department shoul d make 
special efforts to  enhance its capacity to util ise more funds so t hat the Committee' s 
recommendation regarding, increased allocat ion shoul d be meaningful .  

2.2 The Government in their reply stated: 

Ohservat ions are noted. However, it is stated that during 1994-95 due to  
sustained efforts there has been ful l  util isation o f  pl an all ocation. 

Recommendation at Para No. 2.14 

2.3 The Committ ee, therefore, recommend th at the Department keepin g  in 
mind the priorities should make all out efforts to meaningfully util ise the approved 
outl ay for Sectors/Sthemes so that it does not have to surrender any amou nt du e 
to non-util isat ion/ under util isation. 

2.4 The Government in their reply stated: 

Observat ions are noted. However, it is stat ed that duri ng 1994-95 due to  
su stained efforts there has been ful l  util isat ion o f  pl an all ocation. 

2.5 Recommendation at Para No. 2.39 

Major Head 2415-Crop Husbandry 

The Committ ee recommends that pl an schemes shoul d be targetted and should 
not be ov erl apped with other schemes. The success of the schemes should be 
m oni t ored by evaluating the number of variet ies rel eased to the farmers and the 
area in which they are u sed and produ ction thereof. 

4 
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2.6 The Government in their reply stated: 

Observ at ions/ noted. It is, ho wever, stated that certain apparent overlaps are 
due to development and evaluat ion of regional and locat ion specifi c packages. 

2.7 Committee's Comments: 

The Committee noted that while making t he recommendation it was not 
convi nc ed by the academic reply of  the department (Para 2.37 of the 20th Report) 
and t herefore wanted specifi c details such as when the natu re in any part icular fi eld 
was taken up and in which agro zones, when was it completed, what is the impact 
on the total production ofany and what is t he acceptability of the results of research 
so that the Committe� rnuld effectively evaluate in terms of fi nance the extent of 
budgetary pro vision on these heads. 

The Department may please refer to the action taken reply to Para 2.49 wherein 
they have stated that impact of research is as sessed using indicators like vari etie s 
released, a rea of co verage, level of productivity increase achieved, net return to 
t he g rowers, the employment g eneration pot ent ial etc. as in the case of h igh 
yielding basmati rice, hybrid rice, hybrid cotton, soyabean, sunflower, potato, 
appl es, banana, grapes  etc. 

2.8 The Com1 1 1 ittee hope that the Department would in future, meticulo111,ly 
furnish the above mentioned details while giving replies. 

2.9 Recommendation at Para No. 2.49 

Keepin·g all the above fact s  in view whereas the Committee is happy over the 
high funding to Crop Husbandry within the fi nancial constrai nts, it feels that the 
alloc ation is on the higher si<¥ be�ause the allocation is not j ust ified by the quali ty/ 
out come/ results of productivity ach ievements. Research should be linked with 
result s and not self sufficiency with decreasing per capita availability. 

2.10 The Government in their reply stated: 

Tho�h Crop Husbandry that encompasses all disciplines of agri- hort iculture 
accounts  for the largest share of the budget, its proport ion has relatively come down 
over the years. The resource allocation for targetted research programmes is done 
on the basis· of priority, pro gramme and applied signifi cance of t he research 
pro grammes. Impact of research i s  assessed using indicators like varieties 
released, area of co verage, level of .p roductiw ity increase achieved, net return to 
the growers, the employment generation potential etc. as in the case of h igh 
yie lding Basmati rice, hybrid rice, hybri d c�tton, soyabean, sunflower, potato, 
apples, banana, grapes etc. S hift ing of emphasing and consequent real location of  



6 

resources is a c ontinui ng proc ess based on critical and detai l ed rev iew o f  rel evant 
faclOrs i nc ludi ng nati onal priori ties . 

.Z.11 Recommendation at Para No. 2.50 

The Commi ttee, therefore, feels that some sort of mechanism should be 
env olv ed so that research may he l i nked with acc eptabi l i ty / i nc reased produc tiv i ty 
and this should determi ne the al loc ati on of funds. If, however, results are not 
achi ev ed it recommends a reduc ti on of al l ocati on to c ater to other pri ority areas. 

2.12 The Government in their reply stated: 

Though crop husbandry that encompasses all discipli nes of agri-horticul ture 
acc ounts for the l argest share of the budget, i ts proporti on has rel atively c ome down 
over the y ears. The resource all oc ati on for targetted research programmes is done 
on the basis of pri ori ty, programme and applied significance of the research 
programmes. Impact of research is assessed usi ng i ndicators l ike vari eti es 
rel eased, area of c overage, l ev el of produc tivi ty i nc rease achi ev ed, net return to 
the growers, the empl oyment generati on potential etc. as i n  the case of high  
yi eldi ng basmati rice, hy brid ric e, hy brid c otton, soyabean, sunfl ower, potato, 
appl es, banana, grapes etc. Shifting of emphasisi ng and c onsequent realloc ati on 
of resources is a c ontinuing process based on critical and detail ed revi ew of 
rel ev ant fac tors i nc ludi ng nati onal pri oriti es. 

2.13 Recommendation at Para No. 2.51 

The C ommi ttee further stresses that the ICAR should ev aluate the research 
d one vts-a-vis the money spent and evaluate what part of the research has been 
actually effective  i n  el evati ng production, per capi ta av ailabi l i ty, foreign currency 
earni ngs, etc. and submi t a report i n  the c ontext. 

2.14 The Government in their reply stated: 

Money spent/earmarked for spending on a research activi ty is decided upon 
after a detai l ed revi ew of vari ous fac tors such as c rops, discipli nes and ecol ogi es 
that would sustai n the produc tivi ty growth etc. For exampl e, maj or i nv estment was 
done i� the i ni ti al y ears for crop i mprovement wi th spec ial emphasis on food crops 
(particul arly rice and wheat); subsequently the emphasis has shifted on resource 
management. Si mil arly, there was emphasis for technology dev el opment of 
i rrigated ecologi es i n  the beginni ng but now i t  is for the rainfed ecol ogi es wi th 
emphasis on horticul ture, agro-forestry, livestock husbandry etc . 
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2.15 Recommendation at Para No. 2.58 

The Commi ttee expressed i ts di s sati sfac tion at the slow progress  made d uri ng 
the I st three years of the VIII Plan. However, they were pleased with the actual 
uti li sation of funds  thi s year and observe that a c lose watch may he kep t on the 
succes sful i mple me ntation of the sche mes duri ng the balance two years o f  the vm 
Plan. 

2.16 The Government in their reply stated: 

The moni tori ng machinery has heen geared up to ensure thi s. 

2.17 Recommendation at Para No. 2.64 

The Commi ttee hei ng convi nced wi th the clarifi cation expressed thei r desi re 
to be kep t abrea� t of the progress  made i n  these fields  i n  the years to come. 

2.18 The Government in their reply stated: 

Observations are duly taken note of. 



CHAPTER III 

RECOMMENDATIONS/OBSERVATIONS WHICH THE COMMITJ'EE DO 
NOT DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLIES 

3.1 Recommendation at Para No. 2.76 

Agricultural Produce Cess Act, /990 

The Committee has observed that now that ICAR has Institutes, Research 
Centres/�ICRPs to cover al l the conceivable commodities, there is no j us tifi cation 
for giving it grants in aid under the A gricultural ProduceCess A ct, 1990. The grant
i n- aid for research  in commodities covered by this A ct amounts to Rs. 2 1  crores 
(Rs. 7 crores in Plan and Rs. 14 crores in Non-Pl an). It s houl d be adj us ted agains t 
the total al location made under Plan and Non-Pl an Budgets. 

3.2 The Government in their reply stated: 

It is felt there has been a proper appreciation of the util ity and purp ose  s erved 
by APCess Fund. It may kindly be appreciated that Adhoc AP Cess Fund Schemes 
arc spec ial l y  meant for supporting time• bound research proj ects . . in respect of 
probl ems that require immediate attention. These funds are utilised to find 
sol utions to issues which arise owing to sudden and peculiar s ituation which need 
immediate attention. Quick s tudies for short period of time are required to look at 
the speci fie problems to bridge the research gap and add to the ongoing research 
efforts under the ICAR. For this purpose there shoul d be enough scope to consider 
what the peers feel important and then til\ ance them. Presentl y AP Cess Fund is 
util is ed to take care of such research areas. Adj us ti ng the grant- in-aid for research 
in commodities covered by this ac t  which amounted to Rs. 21 crore agains t the total 
plan and non-pl an allocation of the Department will sevcrl y  and adversely effect 
the working of the ICAR. It will prevent funding of basic research, pilot 
expl oratory research proj ects sponsored by SA Us and other Institutions of higher 
learning. A portion of the fund is als o util is ed to prrn 11ote and encourage 
profcss ional isation of scientifi c activities in different discipliill'' of agricultural 
res earch through societies, seminars, international conferences etc. These activities 
w i l l  also be affected c onsiderably by stoppage of this source. 

It may he pertinent in this connection to mention that the ('Janning Commission 
has provi ded funds to ICAR to the tune of only 1 300 cron:, for VIII Plan period, 
as agains t the DARE's requi rement of Rs. 2008.78 crores. The i'!adequacy of 

8 
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money provided by Planning Commission to agricu ltu ral research and education 
has al rea dy  been comm ented upon by the Committee in this Report as can be s een 
from Para 2. 15 wherein they have obs erved that funds for agricu ltu ral research 
shou l d  be increas ed to a graded level of I %  of agricu ltu ral GDP. Hence it will be 
in appropriate at this stage if this amount of Rs. 2 1  crore of AP Ccss Fund is 
s topped or adjus ted agains t the total all ocati on of I CAR/DARE. 



CHAPTER IV 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 
REPLIES OF GOVERNMENT HA VE NOT BEEN ACCEPTED 

BY THE COMMITTEE 

4. 1 Recommendation at Para No. 2.75 

The Committee observ ed that s uch a large amount of th e bud get was be ing 
util ised for extension & education and th is should real ly benefit the farmers. In 
order to k eep a check and properly monitor the expenditure under th is h ead a 
s eparated h ead wa� suggested to be opened. The Committee wanted to know h ow 
many SA Us had actual ly  opened a separate h ead if they had not heen monitored, 
wa� the ICAR th inking t o  rel eas e funds  on the c ompl iance of this fact or as th e pre
c ondit ion. 

4.2 The Government in their reply stated: 

The recommendation is very val uable for proper monitori ng of extensi on 
ed ucation programmes, s o  that farmers are reall y  benefited. The DARE/ICAR is 
al ready having a monit oring mechanism th rough which the ICAR Inst itut e  & 
Proj ects are crit ical ly  eval uated by QRTs and al so eval uat ion/review committees. 

Scope for diversion o f  funds in SA Us has been minimised by the opening a 
s eparate ac count for KVK in 12 SA Us; remaining 15 are in the process of maki ng 
chan ge in th eir act and statutes so that they could open separate account of KVKs. 
Th ese universities are in the process of opening a separate account of KVK at the 
Univers ity Headq uarters. However, they have al ready separate accounts of KVK 
in respect ive d ist ricts. 



CHAPTER V 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WIDCH 
FINAL REPLIES OF GOVERNMENT ARE STILL AWAITED 

5.1 Recommendation at Para No. 2. 15  

The Committee once· again reiterate their earlier recommendation that the 
outlay for agriculture research should be targeted to reach a graded level of I% of 
the agricultural GDP and that the Department of Agri..,.I Research & 
Education should bring to the notice of Planning Comm� the matter of 
additional funding in right earnest. The Planning Commission should be requested 
to increase the budgetary allocation actually visualising agricultural research & 
education as the only gateway to development. enhanced productivity, increased 
per capita availability and not only restricting it to the annual budgetary inflation. 

Government in their reply stated: 

5.2 A request ha� been sent from DG !CAR and SccreJary DARE to Member 
Secretary. Planning .Commission, to enhance the allocations for agricultural 
research and education to the level of I %  of agricultural GDP as recommended by 
the Parliament Standing Committee alongwith the indications that ICAR/DARE 
has need and al sci the capaci ty to util�e the additional funds. The fact that there 
has been the full utilisation of plan funds in 1 994-95 has also been brought to his 
norice. 

5.3 Recommendation at Para No. 2.27 
Major Head 3451-Secretariat Emnomic Sen•ices 

The Committee is therefore, pained to record that i ts recommendations have 
not been given due regard and the Department continues to follow its strategy of 
budgeting by add ing percentages on previous budget figures rather than making 
an effective evaluation & then projecting their Demand. Economic control on 
expenditure is a result of evaluation and not surplus presumptive budgeting and its 
surrender. The Committee recommends that an exercise is carried out by the, 
department to plag in loopholes of excessive budgeting and give results of actual 
exercise of control on expenditure on this head. It further recommends that there 
is no justification for abnormal increase under Foreign Travel specially becaµse 
there is no justi Ii cation for such abnormal increase under this Act special! y because 
in most of the cases provisions for foreign travel is under the relevant scheme. This_ 

I I  
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al location may, therefore, be reduced and the entire a l location should be under 
non-plan. 

5.4 The Government in their reply stated: 

Observations noted. Suitable fol low up action wil l be taken at RE stage. 

5.5 Recommendation at Para No. 2.73 

Major Head 24 1 5  - Agricultural Extemion 

The Committee seeing into achievements of the Department in the number of 
ful ly  operational KVKs, the scarce resources available with the Department and 
the petty amount accepted by it for the opening of new KVKs, the new funding 
pallern and keeping in mind the objective of the Department to open up one KVK 
in each district in pursuit of the recommendation of the Committee, the Committee 
can only express its concern over the future of KVKs ill the country. The 
Commiltee is in doubt that the new KVKs wil l be only be 'parts of land without 
infrastructural facilities for the next many years to come. The Committee, 
there fore, strongly recommends that the Department take up lhc course of 
additional funding to the tune of achieving the twin goals, of making all ex_isting 
sanctionc<.l KVKs an<.l the estahl ishmcnl of new KVKs lo their full operational

_. 

capacity by the end of VIII Plan period in right earnest with the Planning 
Commission. 

5.6 Government in their reply stated: 

The constraints experienced by ICAR have been projected to the Planning 
Commission with a rcqticst f?r additional alk.;ations. Observations of the 
Committee arc again being brought to .their notice. 

NEW DELHI ;  

//th December. / '1'15 

1 7th Ag ralwyww. / '1 1 7  (Sakal 

NITISH KUMAR. 
Chairman, 

Sr,m,ling Committee on Agriculture. 



APPENDIX I 

MINUTES OF THE 92ND SITIING OF THE STANDING 
COMMITTEE ON AGRICULTURE HELD ON 7TH DECEMBER, 1995 

IN COMMITTEE ROOM 'B' GROUND FLOOR, PARLIAMENT 
HOUSE ANNEXE, NEW DELHI. 

2 .  
3. 
4. 
5 .  
6. 
7. 
8 .  
9. 

10. 
I I . 

12. 
13. 

The Committee sat from 1530 hrs . to 1640 hrs. 

PRESENT 

Shri Nilish Kumar - Chaimw11 

MEMBERS 

Lok Sahha 

Shri Ankushrao Raosaheh Tope 
Shri Sarai Patlnayak 
Shri Govindrao Nikam 
Kumari Pushpa Devi Singh 
Shri Tara S ingh 
Shri Rudrasen Chaudhary 
Shri Parshuram Gangwar 
Dr. Gunawan! Rambhau Sarode 
Shri Ram Taha! Chaudhary 
Shri Zainal Abedin 
Shri Upendra Nath Verma 
Shri Anantrao Deshmukh 

RaJya Sabha 

14. Dr. Bapu Kaldate 
15. Shri Bhupinder Singh Mann 
16. Shri Shiv Charan Singh 
17. Shri Som Pal 

At the outset Chairman (AC) wcl�omed the Memhers to the sitting of' the 
Committee and requested them to take up the adopt ion of the Draft Report on the 
Rice Mi l l i ng Industry (Rl·gulation)  Repeal B i l l ,  1995 and the Draft Action Taken 

1 3  
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Reports on the Demands for Grants 1 995-'96 in respect of the Department of 
Agricultural Research & Education, the Department of Anumal Husbandry and 
Dairying and the Ministry of Water Resources. 

2. The Draft Reports were considered one by one and adopted without 
modifications. The Members of the Comm.ittee, thereafter, authorised the 
Chairman to present the Report on the Rice-Milling Industry (Regulatin) Repeal 
-Bill, 1995 and the Action Taken Reports on Demands for Grants 1995-96 in respect 
of Ministry of Agriculture (Department of Agricultural Research & Education), 
Ministry of Agriculture (Department of Animal Husbandry & Dairying) and 
Ministry of Water Resources to the House on a date convenient to him. 

The Committee decided that the next Committee for the year 1996-97 may 
consider and take up "Breeding Policy" as a separate subject for study and report. 

The meeting then adjourned. 



APPENDIX Il 

(Vide Introduction of the Report) 

Analysis of Action Taken by Government on the 20th Report of Standing 
Committee on Agriculture ( 10th Lok Sabha) · 

I. Total number of Recommendations 

II. Recommendations/Observations which have been accepted 
hy Government (Para Nos. 2.13, 2. 1 4, 2.39, 2.49, 2.50, 2.5 1 ,  

2.58, 2.64) 
Total 
Percentage 

III. Recommendations/Observations which the Committee do 
not desire to pursue in view of Government's replies 
(Para No. 2.76) 
Total 
Percentage 

IV. Recommendations/Observations in respect of which 
Government's replies have not been accepted by the 
Committee 

(Para No. 2.75) 
Total 
Percentage 

V. Recommendations/Observations in respect of which final 
replies are still awaited 
Para Nos. 2. 15, 2.27, 2.73 
Total 
Percentage 

15  

13 

8 
62 

I 
7.5 

7.5 

3 
23 
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